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Date: 20th December, 2023

OFFICE ORDER No. 534/2023

Subject: Declaration of CPIO and Appellate Authority - reg.

In partial modification to the office order 396/2023 dated 27.09.2023 declaring CPIOs and
Appellate Authorities in FSSAI, following changes have been decided with the approval of the
Competent Authority:

S.No. h)ivision

Name of the Unit

CPIO

FAA

L.

General Administration and
Policy Coordination Division

(a) General
Administration Unit
(b) Protocol Cell

Shri Jayant
Tanwar, DM

Sh. Pankaj
Azad, DD

Science & Standards Division - |

a) Codex/ SPS Unit

(b) Food of Plant Origin
Unit

(c) Food of Animal
Origin Unit

d) Packaging &
Processed Food Unit

e) Nutrition and
Fortification Unit

(f) Animal Feed Unit

Science & Standards Division -
[T

a) FSMS Unit

(b) Research & Risk
Assessment Unit

¢) Claim Approval Unit
d) Product Approval

Unit

Shri

Shailender{Dr.
Kumar, AD(T)

Anil
Mehta,
Director

2. Other contents of the Office Order no. 396/2023 dated 27.09.2023 shall remain unchanged.

3. This issues with the approval of the competent authority.

Digitally Signed by
Abhishek Kumar Singh
Date: 20-12-2023 14:55:37
Reason: Approved
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(Abhishek Kumar Singh)

Deputy Director (HR)
To: -

* Concerned Officer.
* GA Division, FSSAI, HQ-for necessary action.
\.>1IT Division ~ for uploading on website under CPIO section and e-office dashboard.



